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U.N.E.S.C.O0. GRANTS

3282. SHRI SRADHAKAR SUPAKAR:
Will the Minister of EDUCATION be
pleased to state :

(a) the annual grant received from the
U.N.ES.C.O. for tae Asian Institute of
Fducational Planning and Administration;

(b) the function of this institution; and

(c) whether Government of India also
gives grants to thiy Institute and if so, the
details thercof ?

THE MINISTER OF EDUCATION

(DR. TRIGUNA SEN): (a) A sum
of $2,30.000 has been carmarked by
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(ii) to underfake and promote research
in the techniques of educational planning
and administration and to place the results
at the disposal of the Member States; and

(iii) to assist such States, when request-
ed, in organizing educational planning ser-
vices and in holding national training
courses.

(c) The Institute is technically a sub-
ordinate office of the Government of India
and as such the question of payment of
grants does not arise. Tae Government
meets the entire expenditure on the Insti-
tute excluding re-imbursements or direct
expenditure by UNESCO, During 1966-67,
the expenditure by Government amounted
to Rs. 2,38,593.

TRIBALS ON WARPATH IN SRIKAKULAM

3283. SHRI RABI RAY: Will the
Minister of HOME AFFAIRS be pleaud
to state :

(a) whether his attention has been
drawn to a report published in the “Stares-
man”, dated the 14th February, 1968 that
almost 80 thousand adivasis are on warpath
in Srikakulam District of Andhra Pradesh;
and

(b) if so, the action taken by Govern-
ment in this connection ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a)
Yes, Sir,

(b) The State Government have denied
that any such large number of persons are
involved in incid of lawl Some
incidents of looting were reported in Jan-
uary and February, 1968. The police have
arrested some culprits, and registered cases.
Some of the looted property has also been
recovered. Necessary arrangementd, in-
cluding reinforcement of local police, have
been made to prevent recurrence of such

UNBSCQ for assistance to the Asian Insti- ;.40 00 A specml officer has also been
tute during 1967 and 1968 (calend inted to into the local land
years). Information as to the value of ;irs'putes -

the actual assistance during 1967 will be
placed on the Table of the House after
ascertaining from UNESCO the direct ex-
penditure incurred by them on the pro-
grammes of the Institute during 1967.

(b) (i) to provide in-service (raining
courses for officers of Education Depart-
ments of Member States of UNESCO in
Asia;
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POLITICAL PRISONERS

3284. SHRI S. M. BANERJEE : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether political workers and lead-
ers belonging to the various Opposition
parties detained in jails are not treated as
political prisoners; and
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(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a)
and (b). The Jail rules of most of the
States do not provide for separate classi-
fication as ‘political prisoners’. Al prison-
ers are normally classified into two or
three groups for purposes of treatment in
jails on the recommendations of the.courts
convicting them.

CHIEF MINISTERS’ CONFERENCE ON
LANGUAGE ISSUE

3285. SHR] D. N. PATODIA :

SHRI BHOGENDRA JHA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government propose to
convene a Chief Ministers’ Conference to
clear the misgivings which have been
created in many quarters over the langu-
age Resolution adopted by Parliament; and

(b) if so, when a decision in this regard
is likely to be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a)
No such decision has yet been taken.

(b) It is not possible to indicate at
this stage as to when such a decision is
likely to be taken,

NAXALBARI

3286. SHRI D, N. PATODIA : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether Government's attention has
been drawn to the news item appearing in
the “Hindustan Times” on the 9th Feb-
ruary, 1968 that the followers of the
Naxalbari movement continue to be active
in Jalpaiguri and are inciting the labourers
in the Katalguri Tea Estate to create
troublc;

(b) whether as a result of the activities
of the Naxalbari Group of Left Commu-
nists, a sense of insecurity prevails in the
Tea Estates; and

(c) if so, Government's
these developments ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a)
Yes, Sir.

reaction to
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(b) and (c). The Government have no
such information,

VISAKHAPATNAM PORT

3287. SHRI MANGALATHUMADAM:
SHRI P. VISWAMBHARAN :

Will the Minister of TRANSPORT AND
SHIPPING be pleased to state :

(a) whether it is fact that a good
quantity of iron ore was lost by the col-
lapse of the loading station at Visakhapat-
nam Port recently;

(b) if <o, the quantity lost; and

(¢) the steps taken to prevent its re-
currence ?

THE MINISTER OF TRANSPORT
AND SHIPPING (DR. V. K. R, V.
RAO) : (a) On the 10th November, due

to poor soil conditions, there was a sud-
den subsidence in a part of the stockpile
area where ore from the Barajamda mines
is stacked.

(b) As a result of the subsidence. ap-
proximately 9,000 to 10,000 tonnes of orc
sunk to an average depth of three feet.
The major portion of the ore is retriev-
able.

(c) To avoid recurrence of such acci-
dents, the present stacking height in the
stockpile area has been reduced.

CREATION OF A NEW CATEGORY OF
STENOGRAPHERS IN THE CENTRAL
SECRETARIAT

3288. SHRI MANGALATHUMADAM:
SHRI1 P, VISWAMBHARAN :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whetner Government have any pro-
posal to create a new category of Steno-
eraphers Grade III abolishing the posts
of stenotypists for the Central Secretariat
Service and its attached offices;

(b) if so, its broad features; and

(c) whether these posts will be filled up
through the U.PS.C.?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a)
Such a proposal is under consideration.

(b) and (c). The details are still under
examination.





